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Jobs under Apprenticeship Scheme

3082, SHRI OSCAR FERNANDES:

SHRI ATAL BIHARI VAJ-
PAYEE:

Will the Minister of LABOUR be
pleased to state:

(a) whether it is a fact that Ap-
prenticeship Scheme was started in
1861 fo remove unemployment;

(b) if so, how many candidates
‘have taken training under this scheme
in the country, State-wise;

(¢) how many have been provided
‘with jobs so far and by what time the
remaining candidates will get the job;

(d) the criters and time limit to
give jobs after the completion of the
course; and

(e) whether Government propose

‘to take any steps to provide jobs for
all successful trainees of this sthéme?

MARCH 11, 1981
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THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRIMATI
RAM DULAR] SINHA): (a) The
main objective of the apprenticeship
scheme under the Apprentices Act,
1861 is to provide practical training to
the apprentices in the establishments
to meet the requirements of the gkilled
manpower in-the industry and enhance
the employment opportunities of
trained apprentices.

(h) A statement giving the informa-
tion is enclosed (Annexure I),

(c) and (d). A statement showing
the number of apprentices provided
with jobs through employment ex-
changes is given in statement II.
There is no provision in the Act to
ensure employment to each and every
trained apprentice.

(e) There is no such proposal.

Statement—]I
State.wise number of apprentions
pass out upto April, 1980 under the
Apprentice Act, 1961.

(Provisional)
Sl.  Name of the State/ N?i'mimrfm
No. Union Territery out up 1o
April, 1480,
1 2 3
1. Andhra Pradesh . . 16,118
2. Assam . . . . 2,108
3. Bihar . . . . 17,622
4. Gujarat . . . 13,022
5. Haryana. . . . 4,103
6. Himachal Pradesh . . 663
9. Jammu & Kashmir . 209
8. Karnptaka . . . 13,484
9. Kerala . . . . 4,981 .
10. Madhya Pradesh . . 15,324

11. Maharashtra . . . 32,216

12. Manipur o e ‘ 48
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13. Meghalays . . . _ 8
14 Orissa . . . »,238
15, Punjab . . . . 3,396
16. Rajasthan . . . 4335
17. Tamilnadu . . . 32,894
18. Tripura . . . . 14
1g. Uttar Pradesh . . 19,413
20. West Bengal . . . 26,199
ar. Chandigarh . . . 438
aa. Delhi . . . . 5,985
23. Goa . . . . 277
24. Pondicherry . . . 1,130
25. Break up not availablex . 772

All India Total . . 221,994

Note :-—‘Relat:d to nt:lw );;rs {%:998@1. ) (7
and 1965 pass
ﬁ?rw wh)ich State-wise break up
is not available,

Statement—II

Number of Haoemnnt&;fiacug.e wg‘i
‘Employment Exchanges i
1967—1979 in respect of Apprl;ﬁtioel trained
under the Apprentices Act, 1961.

81. States

No.
1 2 3
1. Andhra Pradesh 3,553
2. Astam . . R 595
3. Bibar . . . 3,350
4. Gujarat . . . . 285
5. Haryana . . 228
‘6, Himachal Pradesh . . 229
7. Jammu & Kashmir . 23
4. Karnataka . 2,376
9. Kerala

I * * [.r‘)g’

I 2 3

10. Madhya Pradesh . . 2,505
11. Maharashtra . . 1,606
12. Manipur . . 64
13. Meghalaya . . . 5
14. Nagaland . . 5
15. Orissa . . . .~ 1,881
16. Punjab . . . . 86
17. Rajasthan 629
18. Sikkim®* . . . . .
19. Tamilnadu . . . 1,801
20. Tripura . . . 1
21. Uttar Prad-sh . 2,443
22. West Bengal . 385
Union
Territories
1. Andaman &
Nicobar Islands . —_
2 Arunachal Pradesh®*. . .
9. Chandigarh . 47
4. Dadra & Nagar Haveli* . *
5. Delhi 100
6. Goa . . . 50
7. Lakshadweep . . . —_
8. Mizoram . . . 1
9. Pondicherry . —_—
All India Total . . 23,429

Note: 5. *No. Employment

is.
functioning in these States/
Union Territories.

2. Exclude figures in respect of
University Employment In-
formation and Guidance Bureau
except for Delhi and Maha.

rashtra,





